BY SMT. BEENA PILLAI, HON. JM,
FOR THE PERIOD 10/04/2026 TO 24/04/2026:-

LIST OF APPEALS AUTHORED AND PRONOUNCED

Date of
Sr. No. Appeal No. Name of Appellant Bench Pronouncement
ITA No. 9383 to DCIT vs. Sri Shanmukhananda
1-8 | 9385/Mum/2025 | Fine Arts & Sangeetha Sabha | O [ 10/04/2026
ITA No. Soham Developers & . :
4 9391/Mum/2025 Infrastructure Pyt. Ltd. G || 13/04/2026
ITA No. o
5 7301/Mum/2018 M/s. Alok Industries Ltd. K 16/04/2026
ITA No. . . '
6 2991/Mum/2023 Reliance Jio Infocomm USA Inc. I 17/04/2026
Reliance Jio Infocomm Pte. Ltd.
ITA No. 7827 & . .
7-8 7828 /Mum /2025 & Reliance J1;)nICnfocomm USA I 17 / 04/2026
ITA No. Scheme 2 of ARCIL CPS 0021
i 7236/ Mum/2025 Trust G || 20/04/2026
10 ITA No. ITO vs. Geeta Kirit Muchhala | G || 20/04/2026
9038/ Mum/2025 :
ITA No. .
11 6657 /Mum /2025 Sharda Marketing G 20/04/2026
ITA No. DCIT vs. Society of the Servants
12 | 6844/ Mum/2025 of the Holy Spirit G | 20/04/2026
ITA No. 282 & :
13-14 332/Mum /2026 Yogayatan Jankalyan Trust G 20/04/2026
ITA No. . - .
15 4898 /Mum /2024 Unilever Industries Pvt. Ltd. G 22/04/2026
ITA No. 3680 & State Bank of India (Cross
16-17 || 3882 /Mum /2017 Appeals) G | 21/04/2026
- ITA No. 5803 & - ITO vs. Sourabh Navalkishor
18-19 | 5804 /Mum/2025 Garg G | 21/04/2026
20 ITA No. Gamnaram Okhaji Prajapati | G || 23/04/2026
6789 /Mum/2025 8ji Prajapati 104/
_ ITA No. 6485 & Sambhau Tirth Co-op Housing '
21-22 | 6486/ Mum/2025 Society Ltd. G | 23/04/2026
ITA No. .
23 7158 /Mum /2025 SES Associates G 23/04/2026
24 ITA No. Shubhada Pradeep Chavan B | 23/04/2026
824/Mum/2026 ;
ITA No. . . .
25 656/ Mum/2026 H1ma1kumar Pravinkumar Rana ||J (SM?/ A?4 /04/2026

AMIK/ CHAKRAVORTY
SENIOR PRIVATE SECRETARY




IN THE INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES MUMBAI

{BEFORE SHRI SANDEEP SINGH KARHAIL, JM AND SHRI BUAYANANDA PRUSETH, A.M.)

(Order pronounced on“24.04.2026)

ITANO.

SI.No. Assessee . Date of hearing | Author | Bench
1. 649/Mum/2026 | Vinay Anilkumar 24/04/2026 M F
Choksey

(Prabhat Kufnar Kesarwani)

Sr.PS




IN THE INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES, MUMBAI

Orders ready for Pronouncement on 27.04.2026

“Combination: Shri Om Prakash Kant, AM & Shri Sandeep Singh Karhail, JM

Sr. | ITA No. Name Bench D.O.H. Author
No. ) :
1. | 6306/Mum/2025 Kuntal Rasiklal Narechania | E 11.03.2026 | AM
2. 6988/Mum/2'025 Shri Harvinderpal Tirathpal | E 12.03.2026 | AM
3-4 | 5348 /Mum/2025 & | Haresh Overseas Pvt. Ltd. ' E 26.03.2026 | AM
’ Co. No.45 / Mum . -
/2026

M

(M. Ranganath Vithél)
Sr. Private Secretary




